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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSONNEL 
(SHRI RAM N1WAS MIRDHA) : (a)
and (b). Ordets were issued on 24th July,
1969 (copy i$ laid on the Table of the 
House. {Pfactd in Library. See No. LT- 
506/71], that all the existing costs of Lower 
Division Clerks and Upper Division Clerks 
with a special pay of Rs. 20 or Rs. 30 for 
stenographic work will be converted into 
posts of stenographers (a) in the scale of 
Rs. I30-5-160-8-200-EB-8-256-EB-8-280 to be 
called Grade III of the Central Secretariat 
Stenographers* Service in Ministries/Offices 
participating in the Central Secretariat 
Stenographers* Service and in other Minis
tries/Departments of the Government of 
India, and (b) in the scale o f Rs, 130-5-160- 
8-200- EB-8-256-EB-8-2fcO-10-300 (the same 
as applicable to Upper Division Cferks) in 
subordinate offices and other offices of the 
Government of India.

(c) and (d). The matter is under consi
deration.

Pact with Hong Kong to Courier U.K.
Government's Proposal to Levy 

Duty on Textiles

2855. SHRI CHANDRA Sfft.KHAR 
SHARMA : Will the Mimstcr of I ORF1GN 
TRADE be pieised to sta*e :

(a) whether any understanding or a pact 
was recently reached by the Govenimc <t of 
India with the Go-era meat or Trade m 
Hong Kong with a v:cw to countcr the 
British G evem m crs prop >sal to levy 15 
per cent duty on the Textile imports m 
U.K. ;

(b) if so, the main features thereof ;
and

(c) what other efforts Government have 
made so far or have in mind to countcr the 
effect of this proposed levy by the U.K. 
from next year ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI
A, C. GEORGE) : (a) No. Sir

(b) Question does not arise.
(o) Efforts are being made to diversify 

India's trade and build up existing textile 
rade in the mdtkets of U.S.A.. Australia, 
New Zealand, Western Europe, Sudan and 
JSSR and other Rupee payment countries.

Strictures Passed by U.P.S.C. on DdU 
Mantdpal Corporation

2856. SHRI R. P. DASS :
SHRI P. GANGADEB :
SHRI NIHAR LASKAR :

Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether Government are aware of 
the strictures passed by the Union Public 
Service Commission on the Delhi Municipal 
Corporation for flouting the advice of the 
Comnvssioa in the matter o f appointments ; 
and

(b) if so, the steps taken by Government 
in the matter ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANT) : (a) Yes, Sir.

(b) Government are looking into the 
matter.
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